
y. OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQS): DELHI

ORDER

Sh. Sunil Dutt, Administrative Qfficer (Judi) is hereby directed to look after the
work of Delegated Administrator for managing email accounts for domain ddc.nic.in till the
updation of Name and Particulars of Ms. Simmi Kapoor, Administrative Officer (Judi) in
the domain of ddc.nic.in.

Note:- lllon-compliance of the transfer & posting order/immediately proceeding on leave shall be considered deliberate
insubordination and the officials shall be placed under suspension and disciplinary action shall be taken against
the officials, as per rules
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(NAROTTAM KAUSHAL)

PRINCIPAL DlSTRiCT & SESSIONS JUDGE (HQS)
M-ELHI

N<>.Z§!5/" 7835/ lAdmn-llP&T/HQsl2023 Dated, Delhi the in BU 2w_
Copy forwarded for information and necessary action to:-

1. The Principal District & Sessions Judge, West/ NDD/ South-East / South / North-East/ Shahdara /East/
North-West/North/South-West, Delhi, New Delhi

. The Principal District & Sessions Judge-cum-Spl. Judge (PC Act) (CBI), RACC, New Delhi.

. The Principal Judge, Family Court (HQ), Dwarka, New Delhi.

. All the Judicial Officrs, Central District, Tis Hazari Courts, Delhi

. The Chairman, IT & Digitization, Tis Hazari Courts, Delhi

. The Officer ln-charges of all the branches of Central District, Tis Hazari Curts, Delhi
The Personal Office of the undersigned.

. The Officer concerned.

. The Sr. A.O (J) / A.O.(l)/ Admn. Branch, Central/ West/NDD/South-East/South/North
East/Shahdara/East/North-West/North/South-West, Delhi, New Delhi

10. The Dealing Official, Personal File, Administration Branch-I, Central District, Tis Hazari Courts, Delhi.
11. The Dealing Official, Leave Section, Room N0. 114, Central District, Tis Hazari Courts, Delhi.
12. The Dealing Official, ACR Cell, Central District, Tis Hazari Courts, Delhi. .
13. The Dealing official, Layers, Computer Branch, Central District, Tis Ha ri Courts, Delhi.

* 14. The Web-site Committeei Tis Hazari Courts, Delhi.
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PRINCIPAL DISTRICT & SESSIONS JUDGE (HQS)


